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Tribunal's Orders Dt. 26.3.93
_; Mr. S,P. Saxena, counsel
é  for the applicant. Mr, R.K. ]
! Shetty, counsel for the
- resaondents,

“ﬁ&?{ of Aod:tlonol Chlef Engineer
will be subject to the deeision :
of this Tribunal in this O, A, . !
Mr, Saxena states that he ig !
not pressing for the second

o Prayer in this M,p, =+ this

| i stege, i,e, an early date of

; heéring for the above 4, Shri

: Shetty has no objection to the

first prayer in the M.2, e

therefore direct that 211 i

Promotions made to the oost of !

Additional Chief Engin-er :

hereinafter will be subject to

; the final out come of this Q4

[

}
M.P, stands disposed of, }

Copy of this order may
be given to both the narties, eﬁﬁﬂﬁﬂ

Bate.../éfm

. @Leﬂﬁn Ofﬁcer
_eiatial Admn, Tribunal,
Bor:bay Bench,
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